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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
ek

C.A. 40/96. ' Dt. of Decisjon & 20-06-9€.

Smt, Takella Chinnamma .. Appliceant.
Vs

1. The Union of India, Rep. by . i
its the General Manager, :
SC Rly, Secunderabad.

2. The Chief Personnel Cfficer, : 5
SC Rly, Secunderabad. ) '

3. The Divl. Railway Manager, .
SC Rly, Vijesyawada. .+ Respondents.

.

Counsel for the Applicant : Mr. K, Narayéna Rao (\tté(‘@s“u$u§€
Counsel for the Resp0ndents : Mr. K. Shiva Reddy, SC for Rlys.
CCRAM: j
THE HCN'BLE SHRI R. RANGARAJAN : MEMBER (ADMN".) M

* &K &

CRDER

Oral Order (Per Hon'ble Shri R.Rangarajan, Member (Admn.) X

None for the applicant. Heard Mr.;K;Shiva Redgy,

lesrned counsel for the respondents., ' i

2. This dA is coming up for heéﬁﬁng for number of gays

on 20-02-96, 23-02-26, 18-04-96, 22-04-96, 05-06~96 and 19-06-96.

Though e have given time to file the reply, 1 ﬁhought thié case J

can be disposed Qf on hearing the petitioner's counsel. But

unfortunately the petitioner's counsel was not present on the !

occasions mentioned above and even today when the case is posted
for dismissal, Hence, it looks that the petitioner is not interest

in pursuing this case. Hence, the OA is dismissed for default.

(R. Réngarajan)
Member (Admn.)

No cests.

Dated : The 20th June 1996.
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0.A.NO.40/96

Copy to:

1« The Gensral Manager,
South Central Rajluay,

Sacunderabad, :

2. The Chief Persecnnel Officsr,
South Central Rai}way,
Secundaerabad,

3. The Divisional Railuway Manager,
South Central Railway,
\'i jayawada, '

4, Ome copy to Mr.K.Narayana Rao, Advocats,

CAT,Hyderabad,
5. One copy to Mr.K.Shiva Reddy, SC for Railuays,

CAT ,Hyderabad,
6. Oné copy to Library,CAT,Hyderabad.

7. One duplicate copy.
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THE CENTRAL ADMINISTR- TLUQ TRIBJVnL
HYDERA D00 BENCH HYDSR 32D

THE HON'SLE 3HRI R.R- MGATL JAN: M(A)
. - ‘ N

DATED: gp/,g(/f?g'

OHDER/JJDC: ENT

D.A‘E‘\JD' - /C.ID.N'O‘

AOMITTED AMD INTERIN DIRFCTIONS ISSUID

DISPOSEN oF WITH DIRECTIONS

| |
DISMISZED Sov Dekend T —

DISMISIED AS WITHDRLEN W‘

ORDEARCD/REIZCTED .
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